Before the Sub-Divisional Officer (Civil)-cum Marriage Officer, Dehra,
Distt. Kangra (H.P.)

In the matter of :

1. Rohit Sharma s/o Late Sh. Krishan Pal Sharma, r/o Village & Post Office Mahala,
Tehsil Jaswan, Distt. Kangra (H.P.).

2. Rashmi Rawat d/o Sh. Rajender Singh Rawat, r/o House No. 630, Vijay Nagar, Patiala,
Punjab, Pin Code-147 001 ~Applicants.

Versus
General Public
Subject.—Application u/s 16 of Special Marriage Act, 1954, Registration of marriage.

Whereas the above said applicants submitted an application u/s 16 of Special Marriage Act,
1954. Wherein it stated that they have are solemnized their Marriage on 26-02-2017 in accordance
with Hindu Rites & Customs and now they are living together as husband and wife, thereafter.
They requested for registration of their marriage under section 16 of Special Marriage Act, 1954.

So, therefore this notice is hereby issued to the General Public and all the persons related to
them that if any person having any objection regarding the registration of above said Marriage, then
he/she may submit his/her objection in this office within 30 days from the issue of this notice,
failing which this application of marriage will be accepted & order in this regard will be issued
accordingly.

Issued on the day of

Seal. Sd/-
S.D.O. (C)-cum-Marriage Officer, Dehra,
Distt. Kangra (H.P.).

In the Court of Assistant Collector-cum-Naib Tehsildar, Bharoli,
Distt. Kangra (H.P.)-176 036
Case : Name Correction Date of Hearing : 28-05-2026
In the matter of

Kamla Devi wd/o Sh. Desh Raj, r/o Sasan, P.O. Digger, Sub-Tehsil Bharoli, Distt. Kangra
(H.P) .. Applicants.

Versus
General Public .. Respondent.

Application of correction of name under section 37(2) of Land Revenue Act, 1954.



Whereas, Smt. Kamla Devi wd/o Sh. Desh Raj, r/o Sasan, P.O. Digger, Sub-Tehsil Bharoli,
Distt. Kangra (H.P.) has submitted as application under section 37(2) of Land Revenue Act, 1954
along with all supportive documents such as Death Certificate, Aadhar Card, Rashan Card, Voter
ID Card, 10th Class Certificate, Pariwar Nakal & Janabandi Parcha etc. in the court of undersigned.

Wherein she stated that, her husband's name is written as Suman Kumar s/o Tarlok Chand
in the land/revenue record of Mohal Sasan, Mouza Bharoli which is wrong. Her husband's
original/correct name is "Desh Raj s/o Tarlok Chand". Therefore, she request to correct her
husband name as "Desh Raj s/o Tarlok Chand" instead of Suman Kumar s/o Tarlok Chand in the
revenue record of Mohal Sasan, Mouza Bharoli, Sub Tehsil Bharoli, as per supportive documents
enclosed by him with the application file.

Therefore, through this proclamation in gazette/leading newspaper, the general public is
hereby informed that, if any person having any objection for entry of correction in name of above
said applicant's husband may submit his/her objection in writing to this court before 27-07-2026.
No objection will be entertained after prescribed period and application will be decided
accordingly.

Given under my hand and seal of the court on dated 27-06-2026.
Seal. Sd/-

Assistant Collector 2nd Grade,
Sub-Tehsil Bharoli, Distt. Kangra (H.P.).

In the Court of Assistant Collector First Grade, Dharamshala, Tehsil Dharamshala,
Distt. Kangra (H.P.)

Case No : 712635/2026 Institution Date :31-01-2026 Peshi Date: 25-05-2026
Case Type : Name correction

Sunil Kumar s/o Sh. Karam Chand, Village Kaliara, P.O. Naganpatt, Tehsil Dharamshala,

Distt. Kangra (H.P.) .. Applicants.
Versus

Sunil Kumar s/o Sh. Karam Chand, Village Kaliara, P.O. Naganpatt, Tehsil Dharamshala,

Distt. Kangra (H.P.) .. Respondent.

gref—ua M oIl under section 37 of H.P. Land Revenue Act, 1954, Sunil Kumar s/o Sh.
Karam Chand, Village Kaliara, P.O. Naganpatt, Tehsil Dharamshala, Distt. Kangra (H.P.).
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